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Title: Introduction of the Prohibition of Indecent Advertisements Bill, 2015.
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HON. DEPUTY SPEAKER: The guestion is:

"That leave be granted to introduce a Bill to prohibit indecent advertisement depicting vulgarity, obscenity, violent actions or horror,

which adversely affect the minds of the citizens particularly of the youth and injure public morality and for matters connected therewith
or incidental thereto.”

The motion was adopted.

3i. fofye . Aleidbl: 3ureer #@lc, 7 Reras ge:zenfia @ g

15.41 AY; hrs



